Degclaration of Assets and Liabilities
2022
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KO MERS sonsdapetter/wrect SR MOT) PRACRD SINGH
JortHes VIDUAN SABHA € EcRETAKIT

ANIREEY
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years,

belonging to
OFFICE ATTENIENT

service and presently working as ........0L0

asimersmpas

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, Details of movable assets
9 {Assets In joint name Indicating the extent of joint ownership will also have to be
9,\9;' given} SANLITA MAYANK RACQHAv
Vv S DEV) RAg PRiAaap
14 " 5n Description Saif ‘Spouse | Dopendant-1 | Dependant-2 | Dependant-3
o

(i) |Cash 1,090,000 159,000 {v, ooo — NI NIL

{il) | Deposits in cpf 1avimg| ¢ pr ;gnv;us '
Banks, Financiz} Me ;
Institutions And 2 \ 4 o l’ﬁ:"?‘ KR ;
Non-Banking SaT s f NIL NIL
Financial ' . 2700
Campanies f3. 116000 f e

(iily | Bonds, SawAral - - |
Debentures and | ¢y pep. :
Shares int NTL NIL REL NiIL
companies R, | Goool,:

{v) "bt‘ner financlal  [[1¢ freman! 1€ frens By
NSS, Postal Rp, ™
Savings, LIC T | tie froms hp. s> ’ﬂj il N1t
Policies, etc s 2500t p

(V) | Motor Vehides | ¢ py veor CeoaTy |
(details of Model 21 N

o e ; N NiL

make, etc,) v ), 11900 il S -

) | Jeweliory (ave 30 14160 5| Bod 301~ Gold Logd

L | details of | Goid H GURN O r H
%{ and R 130000}y 720 b 'Y }30,609]. R3. 180,000]. NiL
| B 'ff"‘ 'f{*’"\ opprea o A, O

{vii) | Other assets, ' '
such as values 5i-
of clalms / N1 iy e L o
interests

- Mote: Value of Bonds / shares / Debeptures as per the latest market value In Stock

Exchange In respect of listed compantes and 233 per books In the case of non ilSEEd
companles should be glven.

* Dependant here means a persen substantially depandent on

employee,
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B.

Data Imm

2 as

[Mote: Properties in joint ownership indicating the axtent of joint ownership welll
also have to be Indicated ]

sr. Description Salf [ Spouse | Dependant-1 [ Dependant-2 Dependant-3
Ho, | j Name(5) Name MName Ete. Nama
(i) | Agricultural Land Lod fUR
- Location{s) f-14 00— ,
- Survay number(s) IL | Lod1PUR ‘
- Extant (Total : “ A Gt PUIL NYL- VIL NIt
measurement) 72 Kaflia
| -Current market value emvilp 201t 4 ) _
(i) | Non-Agricultural Land SoNE PUN
- Lacatlon(s) ¢ HAPRA N1 ML .
- Survey number(s) !
- Extent (Total A Wil
measuremeant) R S-olst
, -Current market value ~
(iii} | Buildings {Commercial {
and residential)
Location{s)
= Survey Jdoor ! L -
number(s} NI NI sl g "
- Extant (Total
measurament)
- Current market
value -
(iv) | Houses / Apartments, RASV
=1+ Uy “ded | NAGH
= Location(s) AwessOral [ faTVM
- Survey fdoor i LE: \
pumber{s) RM | T NiL— N ELL
- Extent (Total NA-GRR '
| measurement)
- Current market Ranen
| value 2.0 Crovri _ _
(v} | Others (such as N : \
___} interest In mnperw} NI : = NH’, o L' , N'L‘.T 1
g3 give herein below the details of my liablitles / overdues fo public financial

institutions and gcvernmant dues:-
[Mote ; P!easa glve separate detailz for each item)

5r. | Description Hame B address of Bonk / Amount outstanding as
Na. ) Hnanml Imaﬂﬂiﬁpﬁ) }l' OF crsanssivisissprassrnes |
= ‘Department (=) :
(a) [ fi} Loans from Banks C NiL
‘il} Lot%r:tsrﬁ frgm financial NIL .
(iily Governiment Dues:
{(a) dues to departments NI ’
dealing with government NiL
| accommadation
(b} duss to departments
dealing vith supply of NiL N
water —
{c) dues to departments
dealing with supply of
electricity " niL- NIL-

NN



(d) dues to departments | -;m L
_dezling with ielephones
(e) dues to departments
dealing with government

transport (Inctuding NI pIL-
aircraft and helicoptars) el _ ,
{Fy Other duas, If any s NIL

NIL

(b} (1 Income Tax inclading
surcharge [Also indicate
the assessment year upto i
which Income Tax Return n
filed. Giva also Permanent -
Aecount Number (PAN)] PWSPK 3526 6
(ii) Wealth Tax [Also
indicate the assessment

year upto which Weaith N/L NI
' Tax return filed, ]

(I} Sales Tax [Only in : -
casa of proprietary NI ML
business| , , .
(i) Property Tax . NI LAl
. Personal Detall |
: |
- GPF/CPF/PRAN Mo, :- P |BL#- T J |
Gender e M| (WP o |
Date of Birth S e o]\ T T4 o T3 | oommp
- Class/Group - " ¢ P
Cotre * [OFPICE  ATIENDdENT i

{Full Name 8.g. BA, S.-Bihar Adﬁﬁnlstratwe Service,

B.5.5.- Blhar Secretarlat Service etc.)

Home District 3= BH’“”GP‘L puk
I hereby declare that the above datar{s are true to the best of my

knowladge and belief,
Signature %" m ............ ;

MUKESH KUVUMPK

Name of Employee: ... . o n il st
TEETE s by o " DesigRationt... ... DLENEE, P*'”L NDENT
, . Y
tater. ). 20 err Departm,ent:..@.‘.wm?f.'.P.m.....f,ﬁﬁ.ﬁﬁ $ET
Note: Please sign each page of the declaration. Asset declaration form

must be in Ad size white paper with computer typed (single side)
in prascribed format.

SRS\ L



